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been helpful and commensurate with
the expenditure incurred on him?

The Minister of Education (Shri
M. C .Chagla): (a) No Sir.

(b) and (c). Do not arise.
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Delhi Police Personnel

f Shri Kachhavaiya:
"\ Shri Brij Raj Singh:

Will the Minister of Home Affairs
be pleased to state:

2188.

(a) whether it ijs a fact that Delhi
Administration has submitted a pro-
posal to revise the pay scale of Delhi
Police personnel; and

(b) it so, whether the scales recom-
mended by Delhi administration are
being considered?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) No, Sir.

(b) Does not arise.

Criminal Cases of Punjab

2189 J Shri A. V. Raghavan:
'q Shri Pottekkatt:

Will the Minister of Home Affairy
be pleased to state the number of
criminal cases transferred from the
State of Punjab to courts outside the
State by the Supreme Court during
the last three years?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
The information is being collected and
will be placed on the Table of the
House.
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Abolition of Illiteracy

rioa f Shri Gahmari:

IShﬁ Vishwa Nath Pandey:
Will the Minister of Education be

Pleased to state:

(a) whether it is a fact that the
Indian National Commission for Co-
operation with the UNESCO has
urged that UNESCO should take up
urgently a project for the abolition
of illiteracy in the areas of over-
whelming illiteracy in the world; and

(b) if so, the reaction of the
UNESCO thereto?

The Minister of Education (Shri
M. C. Chagla): (a) and (b). The

Indian National Commission for Co-
operation with Unesco at its Sixth
Conference held in New Delhi op
March 21-22, 1964 adopted a resolu-
tion recommending that Unesco
should take up the abolition of illi-
teracy in the areas of overwhelming
illiteracy in the world as a Major
Project of an urgent nature and strive
to arouse the conscience of the wor'd
and mobilise world resources so that
world illiteracy is reduced to minor
proportions In a comparatively short
period of time.

This recommendation will be sent
to Unesco for consideration at its next





